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Shri Prasanta Kumar Mohanty did his Master of Arts 

(Political Science), LLB, CAIIB and LIEIBBI, Insolvency 

Resolution Professional of Insolvency Bankruptcy Board of 

India. He is having exposure and experience of 34 years in the 

field of Industrial Finance, Industrial Management, 

Administration, Industrial Reconstruction, Investment, Balance 

Sheet Management, Revival, Rehabilitation, Constitutional 

Law, Law Specially Banking Law and Finance, BIFR, SARFAESI, 

DRT CDR, JLF, S4A, OCS, OTS, ARC, Credit Policy, Risk 

Management, MCLR, Share Transfer, Internal Advisory 

Committee, Interest Rate Fixation, MCLR, Risk Management, 

Audit Inspection, Insolvency Resolution of Stressed Assets etc.  
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